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- (1) These regulations shall be applicable to all matters pertainino to grant of
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ey et

NATIONAL COUNCIL FOR TEACHER EDUCATION
NOTIFICATION
New Deihi, the 22nd December, 2006

¥ No. 49-4/2006-NCTE (N & S)— Norms and Standards for various teacher education
programmes have been prescribed and updated by the National Council for Teacher

Education (NCTE) from time to time. The revised norms & standards for C.Ed and
D.Ed were promulgated vide notification No. F.49-4/2006-NCTE (N&S) dated 30th,

2006.

2. In continuation of the above notification and in.exercise of the powers conferred
under sub-section 2 of Section 32 of the NCTE Act, 1993 (73 of 1993), the NCTE

hereby revise the Norms and Standards for teacher education courses leading to
Certificate in Physical Education(C.P.Ed), Bachelor of Physical Education(B.P.Ed) and. -

Master of Physical Education(M.P.Ed) and makes the foliowing regulations, namely:

1. Sh_ort Title and Commencement:

(1)  These regulations may be called the “National Council for Teacher Education
(Recognition Norms & Procedure) ( Fourth Amendment) Regulations, 2006.”

2. Applicability

recognition/permission to conduct a  teacher education programme  leading to

Certificate in Physical Education(C.P.Ed), Bachelor of Rhysical Education(B.P.Ed) and.

Master of Physical Education(M.P.Ed) , as the case may be, or equ1valent

M

- 2yt
VTERIp f%g%/}m:gq)

N WBR, 9T
ﬂﬁl?f‘ﬂ?ﬂ fref—54

e

November 2006 published in the Gazette of India Extra- Ordmaly on o1 December

.
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force from the date of their publication in thé Official

(2) They shall come into
Gazette.

»3. Extent of Amendment

10, 11 & 12 of the norms and standards which were notified by
n the NCTE Regulations, 2005 ‘shall/be; replaced

(i) The Appendix —
and be read as part thereof.

NCTE Regulations, 2002 and retained i
by the Appendix — 1, 7 and 3 to this amendment

V. C. TEWARI, Mcmber-Secy. * -

|ADVT HUIV/131/2006/Exty.]

The'National-Qouncil for Teachét'Education (Recognition No'rrﬁ-s'& P’roc'vedure)‘
49- 4212005 /NCTE (N&S’)

Note—
Regulations, 2005 weré published vide Notification No |
Jations have subsequently been amended by the

dated 13" January, 2006. These Regu
following Notifications:

 No.49-4/2006/NCTE(N&S) date
No 49-4/2006/NCTE(N&S) date

s i) |
i) No.49-4/2006/NCTEMN&S) date

d 21.7.06
d 15.11.2006 and
d 11.12.2006

: ,WA,//’
' .1-7%6”1\“

TrEE YIS (TEe)
7 e, goreE faE
(Hfrer airgwg, [Reehi—54

D)




‘ 24 THE GAZETTEOF INDIA: EXTRAORDINARY [Parr I1I—SEc. 4]
_ Appendix-1
Horms and Standards for Gertificate In Physical Education 3
Programme [C.P.Ed)
1.0  Preamble
The Certificate in Physical Education (C.P.Ed.) programme is meant for preparing
teachers in Physical Education for elementary schools (Primary and Upper
Primary/Middle).
2.0  Duration and working days
2.1 Duration '
‘The Certificate in Physical Educatron programme shall be of a duration of two
academic years. ;
2.2 Working Days
There shall be at least 200 working days exclusive of perrod of admissfon and
examination and each working day being of 6 hours in a 6-day week
3.0 Intake, Eligibility and Admission Procedure

3.1 Intake : : ,
(a)  There shall be a unit of 50 students, for each year.

3.2 Eligibility

(a)  Candidates with at least 50% marks in the senior secondary examination 5

(+2) or its equivalent, are-eligible for admission. For those who are position

holders (1st, 20 or 3d) in State Level sports/games and those who have
participated in the .National level sports/games, the minimum percentage of it -
marks in the Senior Secondary examination (+2) shall be at least 45%. The

sub-clause 3.2 will take effect from the academic session 2007-08.

(b)  There shall be relaxation of marks/reservation of seats for SC/ST/OBC andz:
other categories as per the Rules of the Central Government/ State;‘;f{jf}-’f .

Government/ UT Administration concerned.

tany
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3.3 Admission Procedure :
Admission shall be made on merit on the basis of marks obtained in the qualifying
examination and/or in the entrance examination or any other selection process as
per the policy of the State Government. Due -weightage for physical
» fitness/proficiency will be given as per the policy of the State Government.

40 Staff
4.1 Academic
4.1.1 (a)(i) Number .
For a unit of 50 students or less (with combined strength of 100 or
‘less for the 2 year course), the full time teaching fac,mty,shou!d

comprise:
Principal/Head - 1
Lecturers d

4.1.1.(a)(ii) Additional intake which will be in the multiple of 50 students, the
number of full time teacher educators shall be incredsed by three.

4.1.1.(a)(ili) Appointment of teachers shall be so distributed as to ensure the
required nature and level of expertise for teaching various coursss,
games and skills related to physical education.

~+ 4.1.1(b) Qualifications:

Principal: -

M.P.Ed. with at least 5 years experience of teaching in-a physical education”
institution. | e R |

- Head:- Rids
M.P.Ed with at least 3 years experience of teaching in a physical education
institution. ' 3 ' s s

Lecturer ;-

()  M.P.Ed. : :

(i) - 5 years' experience as Physical Instructor or-any other nomenclature
at school level in recognized elementary school.

] Lefann -k

9 7d GRBR, FBTI 7T,
(5fie os=, foeehi—54 -
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4.2 Technical Support Staff

(a)

(b)

4.1.2==aministrative staff

(a)

(b)

Number i

Librarian - one (Regular)

Goaches for specializations offered - Number as needed (Part
time)

Medical Officer - Parttime

Ground men/markers/Helpers - Regular

Art : : - Part time

Work experience i Part time

Music ' - Parttime

ICT _ - Parttime :

Qualifications - - asprescribed by
concerned State
Government/ UT
Administration.

Number | 7 S

(i) Office-cum-Accounts Assistant - 1 (Regular)

(i) Office Assistant-cum Typist - 1 (Regular)

(iii) Store-keeper : - 1(Regular)

(iv) Helpers/attendants - e 2 (Regular)

Qualifications -

As prescribed by State Government/UT.

424 Terms and conditions of service

(a)

The appointment shall be made oh the basis of recommendations of the

Selection Committee constituted as per the policy of the Centraliconcerned | L

State Government/ Board, whichever is applicable.

Al appointments -are to-be made on full-time and regular. basis excepting '
“those-specified as part-time. > L
Appointment of part-time teachers and other supporting staff can be made -

as per norms of the Government.

" The academic and other staff of theinstitutions shall be paid such salary as LiE
may be prescribed by the concerned Government by account payee cheque. .
“or as per Advice into the bank account of employee specially opened for the i

PUrPOSE.

The management of the institution shall discharge the statutory dutiesl_-i'.;'f'_,f

relating to pension, gratuity, provident fund, etc. for its employees.

e

W@%ﬁm '-
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(f) The age of superannuation of st aff shall be determmed by lhe pollcy of:
concerned Government.

5.0 Facilities
» 51 Infrastructure : -
5.1.1 There shall be provision for four classrooms one multi- -purpose hall, one

multi-purpose laboratory, seminar/tutorial rooms, separate’ rooms: for:the
Principal, faculty members, office for the administrative staff and: a.store.
For every instructional room like classrooms, laboratory, llbrary etc. 'space. -
shall not be less than 10 sq.ft. per st udent Multi- Purpose Hall shall have the :

: seating capacity for 150 persons.

9.1:2. There shall be a multi-purpose field for outdoor sports, a 400 mt. track and a‘ LTy
hall for gymnastic and.indoor games and sports:In metropolltan voWns/_{ iy
regions, where availability of open space is constralned lt can-bé'shared
with other institution. B N n

5.1.3 To provide these facilities, the Management/lnslrtulron shall at the time of‘f'l'

- making application, -have in_its possession a minimum of 2.5 acre.of 7
land/land and building free from all encumrbances either on ownershlp_-f_,--* .
basis or on lease for as per the relevant regulations.

5.1.4 Safeguard against fire hazard be provided in all parts of the burldlng

5.1.5 The institutional campus, buildings, furniture etc. should be (disabled--

P _ friendly.

Note: The existing Institutions that may not be able to provrde facllltleSz ully
as per sub-clause 5.1.2 and 5.1.3 may share these facilities with other .
Institutions or create such facilities at a different but- nearby place rf
thereis a paucnty of space in the exrstrng lnstrtutlons el et

5.2. Instructional 2
5.21 The institution must have at least 2. 5 acres of land.- whrch shall provide -
enough space for institutional building and for future expansion and open

space for organizing games & sports. Built in area consisting: of classrooms. .

etc. shall not be less than 12000 sq. ft. This must be- ensured even in
metropolitan and Hilly Regions. where the total land may be less than the

. required 2.5 acres.

5.2.2 There shall be a library equipped wrth mmlmum 2000 trtles and reference
books related to the prescribed courses- of study; educationa

v | encyclopedias, year books, electronic publications (CD Roms) and at leas
five journals on physical education and related subjects The Library shall

5 \/I (\
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have photocopying facility and Computer wit h ln ternet facility for the use of
faculty and students teachers.

52.3 Laboratories

- 5.2.3.1 Education Technology lab 'equipment“ <
Hardware for projection and duplication and educational Software

required for imparting’ICT literacy including the following:

- Public address system, Tape recorder, T.V. set, LCD projector, .

one Epidiascope, Display Boards (three) and Video cassette
recorder, Video cameras, one Cinematic projector, Movie Camera.
ROT(Received only “ Terminal) and SiT(Satellite Interlinking
Terminal) are desirable. e |

5.2.3.2_Anatomy, Physroloqy and Health: Educatloaa Laboratory ;
> Human Skeleton 1
> Aliver weighing machine 1
> An anthropometer 1
> Growth charts and body system charts 2
» Desirable weight and height tables - 2
Skinfold calipers S
' - 2
1
1
1
1

>

> Respometer

> Haemoglobino meter 3 =

> Body composition analyzer ' .
> Health style testing unit : -
» Underwater welghmq, density and obesnty

Desnrable
» Sports- Psychology lab with some tests and apparatus

9.3 Sports equipments
53.1 Athletic 2
. Hurdles - 20

. Starting clapper e -
Measuring tapes (steel) : o

- Wire for markmg the track -
Stop watches . | =

g Startmg block : -

VVVVVV
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5.3.2

vavvvvvvvv

> High jump stands (one pair & six
Cross bars) ‘ - Apair

» Vaulting piles (fibre glass) - G2

> Vaulting box

> Discus-Men & Women - 6 each

> Hammers 12(4 Kg. each) - 6

> Stop boards -2

> Circles o -2

> Stands for judges at finish - 2

> Flag pole « - 20

> Javelin Men & Women (including two :

aluminum) , - 6.
> Take off board | © . 2
Games :

The basketball boards and rings ‘ - 1(full set), balls-12
Volleyball posts - 4, balls-12
Equipment for cricket, soft ball, throw ball (Sets each)- 2
Table tennis - 2,Dozen balls & 6-bats
Football goal posts with nets - 2 pairs, 12 balls
Hand ball posts - 2 pairs, balls-6
Badminton posts , -4
Badminton Rackets -24
Hockey goal posts with nets - 1pair e
Hockey sticks - 3 dozen, ball-1dozen

Football ’ - 1dozen

- 5.3.3 Equipment for indigenous activities

> Lezium - 50 pairs

> Dumbles - 50 pairs

»> - Indian clubs - o0 pairs

> Flags, hoopla: rings, and light apparatus for Pphysical activities
demonstration - -z

> Beat board :

> Equipment for marshal arts

HERIRETHT
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5.3.4 Gymnastic Equipments
Parallel bars 1
Parallel bar(uneven for girls) 1
Horizontal bar 1
Roman rings - 2
Climbing ropes - 6
i
1
1
1

Mats doz. Coir+1 doz. rubber

Balance beams (adjustable sets)
Pommelled horse -
Weightlifting set/power lifting set -

YVVVYVYVYYVYYVY

Note: The provisions of 5.3 will come into effect from the academic session 2007-08.

5.4  Cultural Activities

Suitable and adequate mstruments as and when needed for various

activities shall be provided
3.5 Miscellaneous
~ Other equipment required for major games minor games recreational
games, relays and combatives. . :

5.6  Amenities

5.6.1 Functional -and appropriate furniture for the purpose in required number

shall be provided for instructional and other purposes.

5.6.2 The institution shall provide separate common rooms for male and female . 'f 3

teacher educators/student-teachers.
9.6.3 Safe drinking water be provided in the institution, as needed.
5.6.4 Sufficient number of toilets shall be made available for staff and students.

3.6.5 Arrangement shall be made for a canteen, telephone facmty and parkmg of : ik

vehicle.

5.6.6 Effective arrangements shall be made for regular cleaning of the campus,
water and toilet facilities .and necessary repalrs and replenlshment of

furniture and other equ:pments
General : :

If one or more courses in teacher education are run by the same mstltut:on in the same
building the facilities of multipurpose hall, playground, library and laboratory (with

proportionate addition of books and equipments) and mstructlonal space may be shared.

R
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1.0

2.0

3.0

Norms and Standards for Bachelor of Physical Edueat,ion
(B. P Ed. ) Programme

Preamble
The Bachelor of Physical Education (B.P. Ed ) programme is meant for preparing teachers

+ in Physical Education for Secondary/Senior Secondary Schools. It is a professional course
having three major componerits (a) theoretical orientation (b) .sehool experience (c)

practical work.

Duration and working days

2.1

22

Duration ' - :
The B.P.Ed. programme shall be of a duration of one academrc year.

Working Days ' ‘ :
There shall be at least 200 working days exclusive of period of examination and
admission etc. A working day shall be of a minimum of 6 hours.in a six-day week,

during which physical presence in the rnstrtutron of all teacher educators and

student teachers is essential.

Intake, Eligibility and Admission Procedure

3.1

3.2

Intake

3.1.1. There shall be a unit of 50 students, divided into two batch of 25 for
practical activities to facilitate teaching and skrl/ learning. '

Elrgrbrllty . '
3.2.1 (a) Graduate with physrcal education as a major subject with 50% marks
- EOR
(b) Graduate in Physical Education (r e., B.P.E. of three year duratron) ‘
with 50% marks , , ,
OR

(c) Graduate with at least 50% marks, havrng represented State/University -
in sports/games/athletics. :

, OR :
(d) Graduate, with at least 50% marks, who represented in mter-collegrate._"‘?
sports/games tournaments or passed basic course in adventure sports

%‘E\M\\
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: OR _ :
e) Graduate with 50% marks with 'C’ certificate in NCC.
(e) , .

3.2.2 For those in category (a) to (e ) above who are position holders (1t ,Qﬂd or
39) in State Level sports/games and those who have participated in the
National level sports/games, the minimum percentage of marks in the
Graduation shall be at least45%. . :

The sub-clause 3.2.1 will take effect from the academic session 2007-
08. : ' hod

3.2.3. There shall be relaxation of marks/reservation of seats for SC/ST/OBC as
per the Rules of the Central Government/State - Government/UT

Administration concerned.

3.3 Admission Procedure

Staff

4.1

Admission shall be made on merit on the basis of marks obtained in the qualifying
examination and/or in the entrance examination or any other selection process as
per the policy of the University/State Government with due weightage for physical
ﬁtness/proﬁciency, as per the policy of the State Government,

Academic
4.1.a.(i) Number

For an intake of 50 students from the academic
session 2007-08 onwards. : »

Principal/Head @ 1
Lecturers - 5

4.1.a.(iii) Appointment of teachers shall be sUch'as. to ensure the availability of

expertise for teaching various courses related to physical education. -

L S =
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4.1.b Qualifications

Principal - '
i) PhD (Physical Education) or equivalent published work
|

M.P.Ed. /
iii) 10 years' experience of teaching including five years' teaching-in an
institution of physical education.

Head:-

() PhD (Physical Education) or equivalent published work

(i) ~ M.P.Ed. - 4 _

(i) 7 years' experience of teaching including three years' teaching inan - -

institution of physical education.

Lecturer - ' !
(i) MP.Ed with minimum 55% marks .

There shall be relaxation of five percentage of marks at the Masters level for
SC/ST/OBC/Other categories, as per the rules of the Central Government/ concerned

State Government/UT Administration.

Apart from the qua!ification'prescribed above for lecturer, the candidates shall-have to" :
qualify NET/SLET qualifications or alternative qualifications thereto as prescribed by UGG::

from time to time before the commencement of the academic session 2009-2010.

In the event ot ror-availability of eligible and suitable candidates for appointment as .-
Principal/Head as per above eiigibility criteria, it would be permissible to appoint retired:
Principal/Head in physical Education on contract basis for a period not exceeding one:

year at a time till such time the candidates complete 65 years of post-retirement contract-

service. .

The existing faculty already working is exempted from acquiring additionallnevy}; -

qualifications_prescribed in 4.1.b above.

4.1.c Technical Support Staff

Coaches for specializations offered - Number as needed (Part time)
Librarian R - one (Regular) .- :
Medical Officer - Parttime |

-~ Ground men/markers/Helpers - one (Regular)

o 7 RGN, YETIA famm
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Art : - Part time
Work experience - Part time -
Music - Part time
Gl - Part time

4.1.d Qualifications
As prescribed by concerned affiliating University/UGC.

4.1.e Administrative staff

; Number
(i) Office-cum-Accounts Assistant - 1 (Regular)
(i) Office Assistant-cum Typlst - 1 (Regular)
(iii) Store-keeper _ - 1(Regular)
(iv) Helpers/attendants S 2 (Regular)

41f Qualmcatuons

As prescribed by concerned State Govt. Jaffiliating Umversny

Terms and conditions of service

The appointment shall be made oh- the basis of recommendations of the Selection

Committees constituted as per the policy of the Central/concerned. State
Government/Afflhatmg University/Board whichever is applicable.

All appointments shall be made on full-time and regular basis excepting those
specified as part-time.

Appointment of part-time teachers and other supporting staff shall be made as per
norms of the concerned Government/University/UGC. -

The academic and other staff of the institutions including part-time staff shall-be
paid such salary as may be prescribed by the concerned Government/University
from time to time by account payee cheque or as per Advice into the Bank account
of employee, especially opened for the purpose. ‘

The management of the institution shall discharge the statutory duties relating to
pension, gratuity, provident fund, etc. for its employees.. -

The age of superannuation-of staff shall be determmed by the policy of concerned

s
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5.0

Facilities

5.4 Infrastructure

51.1

5.1.2

51.3

5.1.4
5.1.5

Note:

There shall be provision for two" classrooms, one multi-purpose hall,
seminarftutorial rooms, ceparate rooms for the Principal and faculty
members, office for the administrative staff and a store. For every
instructional room like class room, laboratories, libraries ec. spaces shall
not be less than 10 sq.ft. per student. Multi-purpose Hall, shall have the-
seating capacity for 150 persons.

There shall be a multi-purpose-play field for outdoor sports, a 400 mt. track,
gymnasium and a hall for indoor games and sports. In metropolitan
towns/hilly regions, where availability of open space is constrained, it can be
shared with other institution. | B :

To provide thesg facilities, the Management/Institution shall at the time of
making application, have in its possession a minimum_ of 5 acres ofii -
land/land and building free from all encumbrances as per the relevant -
Regulations. | e
Safeguard against fire hazard be provided in all-parts of the building. :
The institutional campus building, furniture etc. shouldibe:disabled friendly. -

The existing Institutions that may not be able to pnwide:-fac,ilitiés fully
as per sub-clause 5.1.2 and 5.1.3 may share thesefacilities. with. other' o
Institutions or create such facilities at a different hutt rearby place if
there is a paucity of space in the existing Institutions:. e

5.2. Instructional

5.2.1

5.2.2

~ practice teaching related activities of the student teachers. A list of such

5.2.3

The institution must have at least 5 acres of land: which: shall provide
enough space for institutional building and open: space for organizing . -
games & sports keeping in view future expansion. Built in area.consisting of -
class rooms etc. shall fiot be less than 12000 sq. it. This-must be ensured "
even in metropolitan and Hilly Regions where the total land may be less
than the required 5 acres. - ' S L
The institution shall have easy access to sufficient: number - (5-10) - -
recognized secondary schools within reasonable distance- for field work and:

schools should be prepared. It is desirable that the institution has:af
attached school under its control: e o

There shall be a library-cum-reading room, equipped with minimum 2000
titles and reference books related to the prescribed course of study
educational encyclopedias, year books, electronic publications (CD Roms)

Py
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52.4

and minimum five journals on physical education and related subjects. The

library shall have photocopying facility and computer with internet facility for
the use of faculty and student - teachers. :

The institution shall have equipments & facilities for Indoor sports, outdoor
sports and physical activities, sports medicine laboratory, Educational
Technology laboratory, Health Education laboratory, Sports Psychology
laboratory, Anatomy and Physiology and Health Education laboratory,
Athletics, Sports and field equipment for athletics and games as prescribed
by concerned University and suggested below.

5.2.4.i Laboratories

Sports- Medicine Lab equipment:- Diagnostic table, Infra-red
lamp, Sterilising unit, First Aid box, B.P. apparatus, Stethoscope,
Goniometer, ~ Stopwatch, ~Oral thermometer, Icebox, * Vibrators-2,
Exerciser(bicycle), Ultrasound therapy unit, Shortwave therapy unit, Wheel
chair, a pair of Crutches, Weighing machine, Skinfold Caliper, Electronic
bicycle ergometer (for measuring uptake capacity), an Operation table.

'5,2.4.2Educa‘tion Technology lab equipment A

Hardware for projection and duplication and educational Software
including the following: :

Public address system, Slide projection, Tape recorder, T.V. set,
Overhead projector, one Epidiascope, Display Boards (three) and
Video cassette recorder, Vide cameras, one Cinematic projector,
Movie Camera. ROT(Received only Terminal) and SIT(Satellite

i Interlinking Terminal) are desirable.

5.2.4.3Anatomy, Physiology and Health Education Laboratory

- Essential:- :
> Human Skeleton
> Alever weighing machine
> An anthropometer
> Body System Charts and Growth charts
> Desirable weight and height tables
> Skinfold calipers , _
B  pHa
i e
)
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Desirable:-
> Body composition analyzer
> Health style testing unit !
> Underwater weighing, density and obesity

» 5.2.4.4 Sports psychology laboratory

> Psychological Tests and instruments used for testing

5.2.5 Sports and field equipment

5.2.5.1Athletic v
Hurdles : : A -
Starting clapper
Measuring tapes(steel)

Wire for marking the track
Stop watches

Starting block

High jump stands (one pair &
six cross bars)

Vaulting box

Discus-Men & Women
Shotput

Hammers(for men & women)
Stop boards

Circles

Stands, for judges at finish
Flag pole : ,

“Javelin - Men & Women(including

two aluminium)

Take off board

Mattress -
Weight Training Set = -

YVVVYYVYY
Y O — - N

each

VVVVYVYVYYY
DN OO O —
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Y V VY

5.2.5i2 Games .
: > The basketball boards and rings (full set)-
> . > Volleyball posts

L
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Equipment for cricket, soft ball

Table tennis table -
Two pairs of football goal posts with nets-
Two pairs of Hand bal posts, and

one dozen balls

Badminton posts -
2 dozen hockey sticks and 3 dozen balls
Badminton rackets

Shuttles

Ny Nl

Y Y NN

- 5.2.5.3 Equipment for indigenous activities
> Lezium -
> Dumbles _ =
> Indian clubs 5e
> Flags, hoopla rings, and hght

apparatus for physical activities

> Demonstration/ display
> Beat board
> Equipment for marshal arts

5.2.5.4_Gymnastic Apparatus

> One parallel bars
One parallel bar(uneven for girls)
One horizontal bar
Two roman rings
Six climbing ropes
One dozen mats-coir
One balance beams (adjustable sets)
One pommelled horse ]
Multigym

VN VYV NN N

Note: The provisions of 5.2.5 wnll come into effect from the academic session .

2007-08.

5.2.6 Cultural activities

Suitable and adequate instruments should be prov:ded as and when

needed for various actlv;tles

6 balls each
2 sets

20 balls

4

2 dozen
As per need

50 pair
50 pairs
50 pairs

%w
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5.2.7 Miscellaneous
Other equipment required for minor games, recreational games, relays

combatives.

5.3.  Amenities

5.3.1 Functional and appropriate furniture for the purpose in required number
shall be provided for instructional and other purposes including desks and
chairs and tables for students, teachers, hall, staff, office, laboratories,
bookshelves, filing cabinet, reading room tables with chairs for laboratory,
blackboards, notice boards, bulletin boards, steel alm:rah cabinet storage

rack etc. _
5.3.2. The institution shall provide separate common rooms for male/female staff.

and students.

5.3.3. Safe drinking water be provided in the institution,

5.3.4. Sufficient number of toilets, shall be made available to staff and students.

5.3.5 Arrangement shall be made for a canteen, telephone facility and parking of
vehicles.

5.3.6. Effective arrangements shall be made for regular cleaning of the campus,
water and toilet facilities, necessary repairs and replemshment of fumlture

and other equipment.

6.0 General ~
If one or more courses in teacher education are run by the same institution in the same

building, the facilities of multipurpose hall, -playground, library -and laboratory with
proportionate addition of books, equipments and instructional space may be shared. -

%5 ui
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1.0

2.0

3.0

Apperidix-3

Horms and Standards for Masier of Physical Education
Programme (M.P.Ed.)

SR G e R T S S RS R

e e

Preamble
(@)  The Master of Physical Education (M.P.Ed.) programme is meant for candidates

desirous of pursuing post-graduate programme in physical education, and for
preparing a professional cadre of physical education teachers at the senior
secondary level as well as teacher educators in Colleges -of Physical EducatiQn

and University Departments of Physical Education. : ' :
(b)  Only University Departments or institutions offering B.P.Ed. programme are eligible

to offer M.P.Ed. course.

Duration and working days

2.1 Duration

The M.P.Ed. programme shall be of a duration of two academic years.

2.2 Working Days :
There shall be at least 200 working days in each academic year exclusive of period
of examination and admission etc., for instruction, field work and internship in. a
school, a working day being of 6 hours in a 6-day week. :

Intake, Eligibility and Admission Procedure

3.1 Intake : \
The intake of students shall not exceed 30 each year. (60 in 2 years)

3.2 Eligibility e
Candidates who have obtained at least 55% marks in the B.P.Ed. degree are
eligible for admission. There shall however be a relaxation of 5% marks for those

who are position holders (1st 2nd or 319) in State Level sports/games and those ,

who have participated in the National level sports/games. The sub-clause 3.2
will take effect from the academic session 2007-08. ' e

3.23 There shall be relaxation of marksheservation of seats for SC/ST/OBC and other A

categories as per the Rules of the concerned State Government. -

e
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3.3 Adm;ssnon Procedure
Admission shall be made on merit on the basis of marks obtained in the qualrfymg
examination and/or in the entrance examination or any other selection process
» as per the policy of the State Government/University.
4.0  Staff
4.1 Academic ,
4.1.1 Number- for intake of 30 students or less with combined strength of 60
or less for the 2 year course. .
Professor/or Reader - 1
_ Readers/Lectures . 4
41.2. For an intake of additional number of 10 students , one additional lecturer
~ shallbe appointed. '
Qualifications
(a) Professor
(i) Ph.D in Physical Education or equivalent published work
(i) - M.P.Ed.
(i) At least 10 years experience of teaching Physxcal Educa jon courses
including 5 years' in M.P.Ed. programme. '
(b) Readers
()  PhDin Physical Education or equivalent published work
(i) . M.P.Ed. with at least 55% marks. |
(i) Atleast5 years experience of teaching in B.P.Ed./M.P.Ed. programme.
(c) Lecturer :-
(i)  MP.Ed with minimum 55% marks .
(i) ~ Ph.D.in Physical Education or NET in Physical Educatlon
Note:- ;
~a. There shall be relaxation of five percentage of marks at the Masters level for
SC/ST/OBC/Other categories, as per the rules of the Central Government/ -
concerned State Government/UT Administration. -
: b. In the event of non-availability of eligible and sUifable candidates for appointment
v as Professor/Reader as per above eligibility criteria, it would be permissible to

| Y3GIf7007— 6 . | : W

appoint retired Professor/Readers in Physical Education on contract basis for a -
period not exceeding.one year at a time till such time the candidates complete 65 =

years of post -retirement contract service.
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5.0 = Facilities

4.1.3 Technical Support Staff ; .
In addition to the staff required for B.P.Ed. , the following staff will be

required.

Number
(i) Technical Assistants - two (Regular)
(i)  Helpers - one (Regular)

Qualifications . : }
As per the norms prescribed by the concerned affiliating

University/State Government/UGC.

4.3  Terms and conditions of service : : : ey ~ e
(a)  The appointment shall be made on the basis of recommendations of the Selection
Committees constituted as per the policy of the. Centraliconcemed State- -+

Government/Affiliating University whichever is applicable. ; s
(b)  All appointments except those specified as part-time are to be made on full-time and %

regular basis.
() Appointment of Technical & Administrative staff can be made as per norms of the

concerned Government/University/UGC.

(d)  The academic and other staff of the institution (including part—timé staff) shall be paid ey
such salary as may be prescribed by the concerned Government/University from time i
to time by account payee cheque or by Advice into the Bank account of employees: - ..

opened specially for the purpose.

()  The management of the institution shall discharge the statutory duties relating to -

“pension, gratuity, provident fund, etc. for its employees.

() The age of superannuation of staff shall be determined by the policy of concerned

Government/University.

9.1 Infrastructure : e ;
- 911 There shall be provision for two classrooms fo accommodate 30 students

each and -one multi-purpose hall to accommodate. 100 persons,
seminar/tutorial rooms, separate rooms for the Professor/Head, faculty -

members, office for the administrative staff and a store. For every -
instructional room like class room, laboratory, library etc. spaces shall not‘_"l,.;

be less than 10 sq.ft. per student. _ e
5.1.2. There shall be a multi-purpose halllgymnasium for -indoor sports and--
facilities for outdoor sports. _ a

%270 %2l
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9:1.3.

514,
515,

Note:

To provide t hese facrh ties; the Management/lns tution shall at the trme of
making application, havei.in: /jts . possessron* 2.5 acres of land/land and
building, free:from-all encumbrances,-either on ownershlp basis or on lease
as per the provisions of thé preva!ent Regulatiors .

Safeguard against fire hazard be provided in all parts of the building.

The institutional campus; burldrng, furnrture etc shou[d be disabled-friendly.

The existing Instrtutrons:that-may.no_t be ab.le to provide facilities fully
as per sub-clause 5.1.3 may. share ‘these facilities with other
Institutions ‘or create ‘such facilities at a:different but nearby place if

there-is a paucity of space in-the: exrstmg Institutions.
R T ,‘;v.z;!:,n‘.

5.2. Instructional RS DS N

9.2.1

522
523

5.24

" "5:2.5.1 There shall be a-Health Educatron Physrotherapy and Sports Medrcrne':'

43 GI/2007—7

The institution must have at least 2.5 acres of land which shall provrdei.__f
enough space for institutional -building” and for future expansion and open’ -
space for organizing games & sports:. Built in area consisting of classrooms -

efc. shall not- be less: than 12000+sq.-ft. ‘This must be ensured even in
metropolitan and Hilly Regions where the total land may be less than the
required 2.5 acres. '
The size of instructional spaces shall not be'less tfian 10 sq.ft. per student.

There shall be -a library with ‘reading room facility and equipped with

minimum 2000-titles and refefence books rélated to all specializations and
~ courses, educational encyclopedias; electronic publications (CD Roms) and: -
at least 5 journals, internet connectivity. ‘At teast 100 quality books will be =
added in the library every year. The Library shall have photocopying facility
" dndcofhputer with -interet: facﬂrty fer the used-bf-faculty and students

A heEm

teachers. -8

There shall be adequate equrpments for various rndoor and outdoor sports oy

0%

and games.

Laboratories for- conducting rnstructronal actrvmes for approved rntake of 60';

students (two years), -

laboratory with the following equipmenis . |
(i)-- -Astandard weighing machlne : AL
- (i) = An anthropometer/height stand -+ & BLE
(i) - Desirable welght and herght tables -
~o (v YInfrared Lamp:- R ok ¢
(v) ~ Ultraviolet Lamp
(vi
(

. Short wave diathermy

Vi) Motorized tread mil gy ~ %
‘ - S Zstunn

VRIS FuEe (1)
9 IRER, gEeE A
Vafga ws=a, Rwct—54
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(viiy  Bicycle Ergometer .-
(ix) B.P.'Apparatus
(x)  Harward step test equrpment ,
5.2.5.2. There shall be a Psychology Laboratory with apparatus for simple
experiments related to educational and sports psychology. - £
5.2.5.3. There shall be Anatomy and Physrotogy Laboratory with the
following equipment.
(iv)  Human Skeleton
(v)  Metronomes -1
vi)  Models and charts of various body systems
i)  Stopwatches-5
viii)  Spirometers-2
(ix)  Electronic barometer
(x)  Weighing machines-2
(xi)  Peak flow meter-1.
(xii)  Goniometer-1 - ‘
(xiii)  Dynamometers (hand, leg back) —1 each -

3.2.5.4. There shall be an Educational Technology and media laboratory
with hardware for projection and duplication and educational
software required for 1.C.T. laboratory including TV, Camera. ROT = -
(Received Only Terminal) , SIT (Satellite Interlinking Terminal) are
desirable. '

Note: The provisions of 5.2 will come mto effect from the academic - .
session 2007-08. '

6.3. Amenities s
6.3.1 Functional'and appropriate furniture for the purpose in required number shall = -
be provided for instructional and other purposes. Ea
6.3.2. The institution shall provide common rooms for female teacher & atd
educators/trainees. - i
6.3.3. Safe drinking water be provrded in the institution, :
- 6.3.4. Sufficient number of toilets, separate Male and Female shall be made
available to staff and students. L
6.3.5 Arrangement shall be made for a canteen telephone facility and parking of

vehicles. _
p s
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6.3.6. Effective arrangements shall:';b@z"r;had.@;:fqr»rééhg.:‘l;Méi‘é“aﬁhiﬁgwal,‘fhéféaﬁip‘ﬁs,
water and toilet facilities, necessary: repairs and replenishment of furniture
and other equipment: - fouf ot g [ . :

General -
If-one of more’ courses in“teacher education-are;fun: by-the same:institution in the same
building, the facilities of multipurpose hall, playground; .library and laboratory (with
proportionate addition of books-and equipments) and instructional space may be shared.
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